
CLiMTRAL AD['1IWI5TRATI\/l TRIBUNAL
principal BENCH; NEU DELHI

C.P.(Civil) Mo. -119/1995
in

J.A. f.jQ. 1059/19 85
!^.P . No. 1101/1967

iMsu Delhi this the 19th Day of Hay ,1995

Hon'bis f'lr, A.w. Haridasan, \Iice Chair rnan (3)
Hon'-bls Mr. K.- Pluthukumar, [^lembsr (a)

Shri Prakash Cliandra,
son of Shri Ghasitoo Singh,
R/0 House No, 13/l1.Kishan Ganj,
Railuay Colony,
Delhi-110 007. ,,, Applicant
(Shri H.P, Chakravorti)

\l3.

1. Shri e.K^ Agraual,
General Hanager,
Northern Railuay,
Baroda House,
Neu Delhi.

2, I.P.£, Anand,
Divisional Rail-Jay I^anager,
Northenn Railuay,
New Delhi. ,,, Respondents

Q R D E ,R (Oral)

T'lr'. A.U. Haridasan, Uice Chairrrian (J)

This C.P, has been filed more than four years

after the alleged contBinpt corrrnitted. Uhen this fact uas

knoun to the learned counsel for the applicant, he
Laseeks to uithdrau uithout prejudice.—J+e see^ proper

relief in appropriate proceedings. Liberty be granted.

The C«P. is closed.

(K. nuthukumar) ( A", u. Haridasan)
nember(A) ' Vice Chairman(3)

\


